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CRDER

This matter has been listed today on the submission made by

the ld.counsel for the applicants Mr.R.K.De. Mr.De submitted

l yestordéy that the applicant does not want to proceed with fﬁg;;
L | matter since his grievances have been met.
|
|

S ' 2. Accordinglys the CPC is disposed of as action taken without
v - _ passing any order as to costs.

(D.Purkayastha) (

(B.C.S5arma)
“Judicial Member
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